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NOTIFICATIONSs UNDER CustoM AcT

TNE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI JAN-
NARDHANA POOJARY): 1 beg to lay
on the Table 5 copy each of Notifica-
tion Nos. 117/82-Custom and 118/82.
Customs (Hindi and English versions)
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CHAITRA 29, 1904 (SAKA)
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published in Gazette of India dated
the 19th April 1982 together with an
explanatory memorandum regarding
exemption to Coal Tar Pitch from the
whole of basic, auxiliary and zddition-
al customs duty leviable thereon upto
31st May, 1982, under geclion 159 of
the Customs Act, 1962 [Placed in
Library, See No. LT-3945/82].

MR. CHAIRMAN: The House stands
adjourned to meet 3t 11 A.M. on 20th
April, 1982.

17.59 hrs.
The Lok Sabha than adjourned till
Eleven of the Clock on Tuesday, April

" 20,1982/ Chaitra 30, 1904 (Saka)



